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Slum Clearance and Rural Housing in 
Rajasthan 

11'406. SHRI NAWAL KISHORE 
SHARMA: Will the Minister of 
WORKS AND HOUSING be pleas-
ed to state: 

<a) the proposed total allocation of 
the Funds for slum clearance and 
rural housrng program:rr.e for Rajas-
than State during the Sixth Five 
Year Plan; and 

(b) what has been the total disper-
sal of funds for the first three year5 
of the Plan? 

THE MINISTER OF P.~RLIA­

MEN'l'ARY AFFAIRS AND· WORKS 
AND· HOUSING (SHRI BHISIIMA 
NARAIN SINGH): (a) In the draft 
Sixth Five ·· Year Plan for 1980-85, 
Rajasthan Government has proposed 
an outlay of Rs. 475 lakhs for the 
scheme relating to village housing 
housesites development hut-house con-
struction. An outlay of Rs. 300 lakhs 
for the Scheme for Environmental Inl-
provement of Urban Slums has c:llso 
been proposed in the Plan. No pro-
vision has been proposed 'for slum 
cleatance. The .. size of the Sixth 
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Pla."l for Rajasthan has not been 
settled. · 

(b) The expenditure incurred on 
the scheme relating to vill~ge housing 
-housesites development!hut-house 
construction during the years· 1978-79 
and 1979-80 was Rs. 7.97 lakhs and 
Rs. 24.99 'Iakhs ·respectively. The ex-
p~nditure amticipated· to be incurred 
on the scheme during the current 
year is Rs.. 75 lakhs. The expen-
diture incurred on the Scheme for 
Environmental Improvenient ~f Ur-
ban Slums during · 1978-79. and 1979-
80 was Rs. 40 lakhs and Rs. 62 lakhs 
respectively. The anticipated ex-
penditure on this Scheme during the 
current year is Rs. 60 lakhs. 

Report Ql I.C.A.R. Sheep Inquiry 

•407. SHRI L. S. TUR: Will the 
Minister of AGRICULT·URE be plea-
sed to state: 

{a) whether Government have 
seen the Report of the ICAR Sheep 
Inquiry (Indian Express, 13th Octo-
ber. 1~}.80) and if so, the action taken 
thereon; and 

(b) whether in view of the wide-
spread mis:mangement in Indian 
Ciouncil of Agricultural Research. 
the Gove~mnent ·propose to institute 
shr.ilar inquiries in respect of !CAR 
Headquarters and other Institutes 
under its charge, specially in res-
pect of IARI, IVRI~ NDRI and other 
units handling pigs, sheep, goats, 
poultry and fisheries? 

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION (SHRI 
BIRENDRA SINGH: RAO) ~ (a) Yes, 
Sir. So far, only Part-! of the Com-
mittee's Report has been received. 
Second Part of the Report is still 
awaited. Findings o{ the Report 
(Part-I) are currently under · exami-
nation of the !CAR. 

(b) The statement that there is 
widespread mismangement in ICAR 




